NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 22.04.2025 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

Comp App (AT) (CH)
(Ins) No. 165/2025
For Stay

IA No. 450/2025

G.V. Marry

Vs

Union Bank of India &
2 Ors.

Mr. ML Joseph

Comp App (AT) (CH)
(Ins) No. 193/2025

Employees’ Provident
Fund Organization
(EPFO)

Vs

Dr. Madurai Sundaram
Sankar, RP of Neueon
Towers Ltd. & Anr.

Mr. MS Viswanathan

Comp App (AT) (CH)
(Ins) No. 194/2025

Employees’ Provident
Fund Organization
(EPFO)

Vs

Dr. Madurai Sundaram
Sankar, RP of Neueon
Towers Ltd. & Anr.

Mr. MS Viswanathan

Comp App (AT) (CH)
(Ins) No. 205/2025
For Stay

IA No. 581/2025

Anil Kumar Ojha
Promoter and
Managing Director
(Suspended) & 2 Ors.
Vs

Revathi S Raghunathan

Mr. Arun C Mohan

Mr. K Pawan Jhabkah
For Caveator

Comp App (AT) (CH)
(Ins) No. 208/2025

Anil Kumar Ojha
Promoter and
Managing Director
(Suspended)

Vs

S Palaniappan
Erstwhile Liquidator,
SLO Industries Ltd. &
2 Ors.

Mr. Arun C Mohan

Mr. K Pawan Jhabkah
For Caveator

Comp App (AT) (CH)
(Ins) No. 209/2025

Anil Kumar Ojha
Promoter and
Managing Director
(Suspended) & 2 Ors.
Vs

Revathi S Raghunathan
& Anr.

Mr. Arun C Mohan

Mr. K Pawan Jhabkah
For Caveator

Comp App (AT) (CH)
(Ins) No. 211/2025
For Stay

IA No. 588/2025

Anil Kumar Ojha
Promoter and
Managing Director
(Suspended) & 3 Ors.
Vs

Revathi S Raghunathan

Mr. Arun C Mohan

Mr. K Pawan Jhabkah
For Caveator



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Comp App (AT) (CH)
(Ins) No. 212/2025

Anil Kumar Ojha
Promoter and
Managing Director
(Suspended)

Vs

S Palaniappan
Erstwhile Liquidator,
SLO Industries Ltd. & 2
Ors.

Mr. Arun C Mohan

Mr. K Pawan Jhabkah
For Caveator

Comp App (AT) (CH) No.

39/2025

For Urgent listing

IA No. 517/2025

For Exemption

IA No. 518/2025

For Additional Docs

IA No. 519, 551, 552 &
553/2025

For Stay

IA No. 520 & 550/2025

Deccan Advanced
Sciences Pvt. Ltd.

Vs

Escientia Biopharma
Pvt Ltd & 12 Ors.

Mr. VV Sivakumar

Defective Cases

S.No. | e-filing No./Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
10. | 9805130/02230/2024 | Hindustan Builders
Vs
Atluri Foods Pvt. Ltd.

11. | Comp App (AT) (CH) No. | Hyderabad Pollution Mr. K Rajendran
48/2025 Controls Ltd. & 7 Ors.
For Stay Vs
IA No. 572/2025 S. Radhakrishnan &
Delay in refiling Anr.
IA No. 573/2025
(With defects)

For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

12. | IA No. 43/2025 Regen Infrastructure Mr. B Dhanaraj Mr. Surya Teja SS Nalla
(To implead) and Services Pvt. Ltd. -R1
in Vs Ms. J Parimalan-R2 &
Comp App (AT) (CH) Ebenezar Inbaraj R3
(Ins) No. 277 /2022 Erstwhile RP of Regen
For Stay Powertech Pvt. Ltd. & 2
IA No. 594 /2022 Ors.

WITH

13. | IA No. 49/2025 Regen Infrastructure Mr. B Dhanaraj Mr. Surya Teja SS
(To implead) and Services Pvt. Ltd. Nalla-R1
in Vs Ms. J Parimalan-R2 &
Comp App (AT) (CH) D Ebenezar Inbaraj R3
(Ins) No. 282/2022 Erst. RP of Regen
For Stay Powertech Pvt. Ltd. & 2
IA No. 599/2022 Ors

14. | IA No. 147/2025 Kanumuru Raghu Mr. Yogesh Kumar Mr. VV Sivakumar- R1

(For Condone Delay)
in

Comp App (AT) (CH)
(Ins) No. 39/2025
For Exemption

IA No. 146/2025

Rama Krishna Raju
Vs

Jammu And Kashmir
Bank & Anr.

WITH

Jagia




15. | Comp App (AT) (CH) Jammu And Kashmir Mr. VV Sivakumar
(Ins) No. 40/2025 Bank Ltd.
Vs
Kanumuru Raghu
Rama Krishna Raju
WITH
16. | Comp App (AT) (CH) Jammu And Kashmir Mr. VV Sivakumar
(Ins) No. 41/2025 Bank Ltd.
Vs
Kanumuru Bharat
WITH
17. | Comp App (AT) (CH) Kanumuru Bharat Mr. Yogesh Kumar Mr. VV Sivakumar- R1
(Ins) No. 42/2025 Vs Jagia
For Exemption Jammu And Kashmir
IA No. 150/2025 Bank & Anr
18. | IA No. 213/2025 State of Tamil Nadu Mr. B Vijay

(For Condone Delay) &
IA No. 308/2025
(Delay in refiling)

in

Comp App (AT) (CH)
(Ins) No. 61/2025

Commercial Taxes &
Registration Dept.

Vs

C Ramasubramaniam
Liquidator of Surana

Corporation Ltd. & Anr.

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
19. | Comp App (AT) (CH) Sunbeam Structurals Mr. Jayanth Mr. P Raj Kumar
(Ins) No. 173/2023 Pvt. Ltd. Viswanathan, PCS Jhabakh- R1
To dispense with Vs Mr. Bhagavath
IA No. 557/2023 Sachin Srinivas Krishnan- R3
For Stay Bhattad, RP of G K Mr. Anirudh Krishnan
IA No. 556/2023 Industrial Park Pvt. R4
To Vacate Stay Ltd. & 3 Ors.
IA No. 493/2025
WITH
20. | Comp App (AT) (CH) KG Muralidharan Mr. Avinash Krishnan Mr. P Raj Kumar
(Ins) No. 174/2023 Vs Ravi Jhabakh- R1
For Stay Sachin Shrinivas Mr. Bhagavath
IA No.558/2023 Bhattad, RP of G K Krishnan- R3
For Exemption Industrial Park Pvt. Mr. Anirudh Krishnan
IA No0.559/2023 Ltd. & 3 Ors. R4
WITH
21. | Comp App (AT) (CH) Sachin Srinivas Mr. Raj Kumar Mr. Bhagavath
(Ins) No. 175/2023 Bhattad, Erstwhile RP, | Jhabakh Krishnan- R1
For Stay G K Industrial Park Pvt. Ms. Elamathi- R2
IA No.567/2023 Ltd. Mr. Anirudh Krishnan
For Exemption Vs R3
IA No.566/2023 Edelweiss Asset
For Additional docs Reconstruction
IA No. 565/2023 Company Ltd & 2 Ors.
WITH
22. | Comp App (AT) (CH) Premier Chennai Mr. Anirudh Krishnan Mr. P Raj Kumar
(Ins) No. 211/2023 Properties Limited Jhabakh- R1
For Exemption Vs
IA No. 701/2023 Sachin Shrinivas
Bhattad & Anr.
WITH
23. | Comp App (AT) (CH) Premier Chennai Mr. Anirudh Krishnan Mr. P Raj Kumar

(Ins) No. 263/2023
For Exemption
IA No. 824/2023

Properties Limited
Vs

Sachin Srinivas
Bhattad, RP & 2 Ors.

Jhabakh- R1
Mr. Bhagavath
Krishnan- R3




For Admission (After Notice)

(Ins) No. 180/2024
For Stay
IA No. 491/2024

Rep by its AGM, PV
Lakshmi Narayanan
Vs

Pankaj Srivatsava &
Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
24. | TA (AT) No.45-46/2021 | Madhukara Mr. Rohan Rajasekaran | Mr. PS Singh- R1
(Comp App (AT) No. Director of Super Royal
89-90/2020 Holidays Pvt. Ltd.
For Interim Relief Vs
IA No. 1490- Union of India, MCA &
1491/2020 Anr.
For Exemption
IA No. 1492-
1493/2020)
25. | Comp App (AT) (CH) Asset Reconstruction Mr. P Elayarajkumar Ms. Shubharanjani
(Ins) No. 270/2021 Company (India) Ltd Mr. R Imayavaramban Ananth
Vs
Manoharamma Hotel
Investments Pvt Ltd.
WITH
26. | Comp App (AT) (CH) Asset Reconstruction Mr. P Elayarajkumar Ms. Shubharanjani
(Ins) No. 271/2021 Company (India) Ltd Ananth
Vs
Bharani Properties &
Developers Pvt. Ltd.
27. | Comp App (AT) (CH) Omkara Assets Mr. Varun Srinivasan
(Ins) No. 217/2022 Reconstruction Pvt.
Ltd.
Vs
Spisys Limited
28. | Comp App (AT) (CH) Madala Srinivasu & Mr. T Ravichandran Mr. Yogesh Jagia- R1
(Ins) No. 89/2023 Anr.
For Exemption Vs
IA No. 318/2023 Veera Venkata
Satyanarayana Rao
Vadlamani & 2 Ors.
WITH
29. | Comp App (AT) (CH) Madala Srinivasu & Mr. T Ravichandran Mr. Vijay Narayan R2
(Ins) No. 90/2023 Anr. Mr. DVAS Ravi Prasad
For Exemption Vs R5 R9 R10 R15
IA No. 320/2023 Ind-Barath Thermal Mr. Yogesh Jagia- R4
Power Ltd & 17 Ors. R12 R13 R16
30. | Comp App (AT) (CH) No. | Shri Hasmukh Ms. Natasha Dhruman | Mr. Y Suryanarayana
97/2023 Kanubhai Shah Shah R1
For Exemption Vs
IA No. 1211/2023 Aurobindo
Pharmaceuticals Ltd. &
Anr.
31. | Comp App (AT) (CH) Stellence Pharmscience | Mr. MVV Ramana Mr. Sanjeev Singh R1
(Ins) No. 107/2024 Pvt. Ltd. Mr. Shashank
To dispense with Rep by Ramachandran Nagendran R2
IA No. 294/2024 R
For Stay Vs
IA No. 295/2024 Religare Finvest Ltd.
Rep by its Directors &
Anr.
32. | Comp App (AT) (CH) Punjab National Bank Mr. Varun Srinivasan Mr. Abhishek Anand

R1
Ms. Krutika Raghavan
R2




33.

Comp App (AT) (CH)
(Ins) No. 219/2024
For Stay

IA No. 585/2024

State Tax Officer

State Goods and
Services Taxes Dept.,
Ernakulam

Vs

Dileep KP, RP, Nucleus
Premium Properties
Pvt. Ltd. & Anr.

WITH

Mr. EK Kumaresan

34.

Comp App (AT) (CH)
(Ins) No. 222/2024
For Stay

IA No. 592/2024

Arjun SV,

Rep by PoA holder,

Anoop Jain & 4 Ors.

Vs

Dileep KP, Chairman of

the Monitoring

Committee & Anr.
WITH

Ms. Lily Francis

35.

Comp App (AT) (CH)
(Ins) No. 298/2024
For Stay

IA No. 788/2024

Dr. Jose Paul and
Marina Jose & 10 Ors.
Vs

Dileep KP, RP, Nucleus
Premium Properties
Pvt. Ltd.

Mr. Pradeep Joy

WITH
36. | Comp App (AT) (CH) Mathew Francis & 17 Mr. Pradeep Joy
(Ins) No. 318/2024 Ors.
For Stay Vs

IA No. 845/2024

Dileep KP, RP, Nucleus
Premium Properties
Pvt. Ltd.

37.

Comp App (AT) (CH)
(Ins) No. 355/2024
To dispense with
IA No. 972/2024

Bank of India

Vs

BS Ltd. Rep by its
Liquidator Yadavalli Sai
Karunakar

Mr.S Sathyanarayanan

Mr. Anil Kumar

38.

Comp App (AT) (CH)
(Ins) No. 413/2024
For Stay

IA No. 1130/2024
For Exemption

IA No. 1131/2024

MR Ranjit Karthikeyan
Suspended Director of
Attukal Devi Institute
of Medical Sciences
Ltd.

Vs

Ayyappan Nair
Raghavan Pillai & Anr.

Ms. Arthi Fernandes

Mr. Bijoy P Pulipra- R1

39. | Comp App (AT) (CH) Dr. KC Ramaswami Ms. V Rajeswari Ms. PR Vandana- R1
(Ins) No. 419/2024 Vs Mr.R Vidhya Shankar-
For Stay GV Ravikumar, R2
IA No. 1141/2024 RP of Vangal Amman
Health Service Ltd. &
Anr.
40. | Comp App (AT) (CH) A. Maheshwaran Ex Mr. Anirudh A Sriram Mr.AG Sathyanarayana

(Ins) No. 443/2024

To dispense with

IA No. 1214/2024

For Direction

IA No. 1213,1215/2024
& 396/2025

For Stay

IA No. 1216/2024

To Adv. Hg.

IA No. 395/2025

Managing Director,
Shree Vaishnodevi Mills
Pvt. Ltd.

Vs

CA Mahalingam Suresh
Kumar & 2 Ors.

WITH

R1




41.

Comp App (AT) (CH)
(Ins) No. 444 /2024
For Exemption

IA No. 1218/2024
For Direction

IA No. 1219/2024

A. Maheshwaran

Ex- Managing Director,
Shree Vaishnodevi Mills
Pvt. Ltd.

Vs

CA Mahalingam Suresh
Kumar & Anr.

Mr. Anirudh A Sriram

Mr.AG Sathyanarayana

42.

Comp App (AT) (CH)
(Ins) No. 472/2024
For Stay

IA No. 1297/2024
For Exemption

IA No. 1298/2024
To Adv. Hg.

IA No. 584/2025

Comandur
Parthasarathy

Vs

Suhasini Ashok B
Erstwhile IRP & 4 Ors

Ms. Kopal Sharraf

Mr. Bendi Raviteja- R1
Mr. Sai Sanjay
Suraneni- R2 R3 R4

43.

Comp App (AT) (CH)
(Ins) No. 102/2025

IDBI Bank Ltd. & 5
Ors.

Vs

S Hari Karthik
Liquidator,The Jeypore
Sugar Company Ltd.

Mr. Varun Srinivasan

44,

Comp App (AT) (CH)
(Ins) No. 135/2025

German Solar Asia Pte
Ltd

Vs

Zytech Solar India Pvt.
Ltd.

Mr. Surya Teja Nalla

Ms. Shireen Sethna
Baria

45,

Comp App (AT) (CH)
(Ins) No. 140/2025
For Stay

IA No. 378/2025

Kerala Financial
Corporation

Vs

K Parameswaran Nair
RP of Samson and Sons
Builders and
Developers Pvt Ltd &
Anr.

Mr. AC Venugopal

Mr. Liju V Stephen- R2

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

46. | Comp App (AT) (CH) Metal India & 11 Ors Mr. Kairav Trivedi, CA Mr. S. Satish- R1

(Ins) No. 169/2021 Vs Mr. P Raj Kumar
V Mahesh - Liquidator Jhabakh-R2
of Nagarjuna Oil
Corporation Ltd. & Anr.

47. | TA (AT) No. 120/2021 S.R. Mohan & Anr. Mr. Kiran BS Mr. Ankur Mittal- R7
(Comp App (AT) No. Vs Mr. Nishanth Patil R11
350/2019) Duvalla Deekshitulu &

10 Ors.

48. | TA (AT) No. 205/2021 POSCO International Ms. Anusha Peri Mr. Kumar Mihir
(CA (AT) (Ins) No. Corporation
1228/2019 Vs
For Stay Mohana Cotton
IA No. 3570/2019) Ginning Pvt. Ltd.

49. | Comp App (AT) (CH) No. | Thirumalai Thirumal Mr. OLV Ganesan Mr. M Sushant

30/2021
For Stay
IA No. 346/2021

Nidhi Ltd
Vs
S. Hemalatha




50.

Comp App (AT) (CH)
(Ins) No. 10/2022
For Stay

IA No. 23/2022

Punjab National Bank
& Anr.

Vs

Vijay Kumar Gunda,
Liquidator of Farmers
Pulse Pvt. Ltd. & Anr.

Mr. Varun Srinivasan

Mr. NP Vijaykumar R1

51.

Comp App (AT) (CH) No.

51/2022

For Stay

IA No. 578/2022
For Direction

IA No. 934/2023

Uma Packaging and
Anr.

Vs

Tirumalatirupati
Constructions India Pvt
Ltd and 8 Ors.

Mr.Y Suryanarayana

Mr. K Manivannan R2
Mr. Aravind AS- R9

52.

Comp App (AT) (CH)
No.102/2022

For Stay

IA No. 857/2022
For Stay

IA No. 998/2023

Vijaygopal M & 3 Ors
Vs

BRD Securities Ltd. &
24 Ors.

WITH

Mr. Srikanth Mohan

Mr. CV Shailandhran
R2, R4, R7, R8

Mr. Cibi Vishnu-R9-
R12

Ms. Sreepriya
Kalarikkal, PCS R14,
R24

53. | Comp App (AT) No. Vijaygopal M & 3 Ors Mr. Srikanth Mohan Mr. CV Shailandhran
103/2022 Vs R2- R5, RS,
For Stay BRD Finance Ltd. & 22 Mr. Cibi Vishnu-R6
IA No. 859/2022 & Ors.
997/2023 WITH
54. | Comp App (AT) No. Vijaygopal M & 3 Ors Mr. Srikanth Mohan Mr. CV Shailandhran
104/2022 Vs R2, R4, R19, R20
For Stay BRD Motors Ltd. & 25 Mr. Cibi Vishnu-R5
IA No. 861/2022 & Ors.
996/2023
55. | Comp App (AT) (CH) Late Hemalatha K Ms. Priyadarshini Mr. L Narasimha
(Ins) No. 107/2022 Reddy, Proprietor of Natarajan Varman
Sarath Fuels
Vs
KPN Travels India Ltd.
56. | Comp App (AT) (CH) V Nagarajan Mr. R Subramanian Shivakumar & Suresh
(Ins) No. 14/2022 Vs
For Injunction ICICI Bank Ltd
IA No. 30/2022 WITH
57. | Comp App (AT) (CH) V Nagarajan Mr. R Subramanian Shivakumar & Suresh
(Ins) No. 152/2023 Vs
For Stay ICICI Bank Ltd.
IA No. 502/2023
58. | Comp App (AT) (CH) A Krishna Reddy Mr. Avinash Krishnan Mr. Anant Merathia R1
(Ins) No. 103/2023 Suspended Managing Ravi Mr. VVSN Raju- R2
For Stay Director of AKR
IA No. 373/2023 Construction Ltd.
For Exemption Vs
IA No. 374/2023 SREI Equipment
To Vacate Stay Finance Ltd. & Anr
IA No. 801/2023
59. | Comp App (AT) (CH) Damodaran R, Mr. Avinash Krishnan Mr. Sam Jayaraj

(Ins) No. 150/2023
For Stay

IA No.494/2023
For Exemption

IA No.495/2023

Suspended Director of
Real Value Promoters
Pvt. Ltd.

Vs

P Manickam and Co &
Anr.

Ravi

Houston- R1
Mr. AG
Sathyanarayana- R2




60.

Comp App (AT) (CH)
(Ins) No. 133/2024
For Stay

IA No. 361/2024

Dhatri Real Estate &
Developers & Anr.

Vs

K. Sivalingam,

RP of NCS Sugars Ltd.
& 4 Ors.

Mr. Bendi Ravi Teja

Mr.Y Suryanarayana
R1

Mr. Sandeep Kumar
Ambalavanan- R2
Mr. Varun Srinivasan
RS

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https:/nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

By the order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
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